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WRITTEN ANSWERS TO QUESTIONS

A id  to  N on-O fficial L ibraries

*1811. Shri Tiswanatha Reddy: Will 
the Minister of Education be pleased 
to state:

(a) whether the Planning Commis
sion has any scheme under which aid 
is given to non>ofAcial institutions 

engaged in running libraries, or in 
conducting public forums for the de
velopment of good citizenship;

(b) if so, what amount has been 
ipent in 1952-53 and 1953-54; and

(c) what amount is proposed to be 
Jtpeni in 1954-55?

Hiie Parliamentary Secretary to the 
Minister of Education (Dr. M. M. 
Das): (a) Under the Five Year Plan 
of the Ministry of Education, grants- 
in-aid for the development of librari
es are being sanctioned in favour of 
State Governments and not for the 
non-official institutions  ̂ The State 
Governments may, however, make 
use of official as well â  non-official 
agencies. No grants are given to any 
official or non-official agency for con
ducting public forums.

(b) and (c). Do not arise,

A ccidbnts in M.E.S. Installations

*1814. Shrl T. B. Vittol Bao: Will
the Minister of Defence be pleased 
to state:

(a) the number of accidents in the 
M. E. S. installations at Chakeri 
Division, Kanpur during 1952-53 and 
up to the 28th February, 1954; and

(b) the results of Courts of En
quiry, if any. held to investigate the 
same?

The Deputy Minister of Defence 
(Shri Satisb Chandra): (a) Four.

(b) Courts of Inquiity were held 
in respect of three accidents only. 
It was not considered necessary to 
hold a Court of Inquiry in respect of 
the fourth accident which was a minor 

•one.

Result of Courts of Inquiry

In two cases payment of compen
sation, under the Workmen’s Compen
sation Act was sanctioned by the Chief 
Engineer. Eastern Command. In the 

case of the third accident, it was 
held that no compensation was in
volved as it was due to the individu
al’s own fault.
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The Deputy Minister of FiBBSce 
(Slirt A. C. Gull*); (a) Separate Agu* 
res (or the Allahabad Division of Cen> 
tral Excise are not available for the 
present. But the number of eroplDyeea 
in the whole of the Allahabad Collec- 
torate is 1S07.

(b) 39 (Gazetted Officers).
(c) 94.

C ustodian Force

*1830. Shil ViBwuwtka Be«(lr. W ll
the Minister of Defence be pleased to
state:

(a) what extra pay or allowance 
was given to the Custodian forces in 
Korea; and

(b) whether it is a fact that civilian 
forces accompanying the Custodian 
forces were pitid 29 per cent, extra 
pay7




